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mr. K. Nageswara Rao .+ Applicant,
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1. Assistant Enginser,
(Trunks), Sanchar Bhavan,
Rajahmundry, Ec Gs Disto Aop-

2. Sri K. Saryeswara Rao
J. 7.0, (Bldgs & Elec.s, |
Sanchar Bhavan,

Ra jehmundry,E.G.Dis t.A.P. r

j. Divisionsl Engineer,
Telecom, (Mtce)., ,
Rajahmundry, E.G.Dist. .+ Raspondents.

Counsel Por the Applicant : Mr. G.V.L.N, Murthy chb71“ﬂESény)

Eounsei for the Respondents: Mr, N.R.Devaraj,Sr.CG3C.
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THE HON'BLE SHRI A,.Y. HARIDASAN : MEMBER (8UOL.)
THE HON'BLE SHRI A.B. GORTHI  : MEMBER (ADMN.)
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X As per Hon'ble Shri A,V.Haridasan, Member (Judl.} X
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None for the applicant. On

several previous occasions also neither the
1

applicant nor his counsel appeared. It is evident

that the applicant (¥5 Dnot (interested in(pursuing >

this case and that the appliCation ié dismissed

for default, No order as to costs,
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b ( Diictated in Open Court )
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Copy toi-
1. Assistant Engineer, (Trunks), SancharqahaVan, Ra jahmundry,
EGDT, A.P.
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DlUlSlDﬂal Engineer, Tslecom{ﬂFCE), Rajahmundry, EGDT.

¥ One copy to Sri. G.Y.lL.N.Murthy, adUUCate, 2-1-566/8/1,
M&llakunta, Hyd-44,

I
One copy to Sri. M.R.Devaraj, Sr. CGS3C, CAT Hyd.
One copy te Library, CAT, Hyd. j

EY Ona spare coOpy.
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Jismissed ad Withdrawn,
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